
Joint Committee Report in the matter of O.A No. 893 of 2022 Varun Kumar 

Sharma V/s State of Uttar Pradesh & Ors. 

In the aforesaid matter, Varun Kumar Sharma raising grievance that Jariban Singh, Ram 
Prasad, Ratan Singh and Dhan Singh have allowed their agricultural land on Khasra No. 
105(A) and (B) 2.5835 ha land at village and post Gutila Block Barauli Ahir District 
Agra for use of industrial activities to a road construction company who is carrying out 
stone crushing and burning of coal tar activities in big furnace creating severe air 
pollution in the residential area causing pollution in the air. They are also causing 
pollution in a pond used by domestic cattle for drinking purposes by dumping of garbage 
near the said pond. The said activities are continuing in collusion with the authorities 
who are not taking any action against the said industrial unit. 

Hon’ble National Green Tribunal was pleased to pass the direction on dated 20.02.2023 
in the above O.A No. 893 of 2022 (Varun Kumar Sharma V/s State of Uttar Pradesh & 
Ors). The relevant part of the order is as below: - 

“3. In our view the complaint and the grievance raised in the matter can be examined by 
the Local Authorities, for the purpose whereof we constitute a joint Committee 
comprising State PCB and District Magistrate, Agra who shall look into the complaint, 
visit the site, collect relevant information and if finds violation, take appropriate remedial 
action in accordance with law within two months. 

4. The District Magistrate shall be nodal agency for coordination and compliance. 

5. The said Committee shall submit an action taken report within three months with the 
Registrar General of this Tribunal who shall place the report before the Bench if find 
necessary for any further order. 

6. The report shall be submitted by e-mail at judicialngt@gov.in preferably in the form 
of searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

7. With the above direction/observations this OA is disposed of.” 

As per the Hon’ble NGT order Joint Committee was formed having member of State 

PCB and District Administration as a Nodal Agency for coordination and compliance. 

1. Additional District Magistrate (City) has been nominated by District 

Magistrate; Agra vide order dated 28.02.2023. (Annexure-1) 

2. Regional, Officer, Agra has been nominated as a member on behalf of State 

Pollution Control Board vide letter dated 10.04.2023. (Annexure-2) 

The Joint Committee visited the said area on dated 19.05.2023. 

At the time of inspection Shri Dharmveer Singh, Junior Engineer, Agra 

Development Authority, Agra, Shri Rakesh, Project Engineer M/s R.P Infra Venture Pvt 

Lid. was present and Shri Haribhan Singh, Farmer of the said agricultural land was 

present. At the time of inspection, the said agriculture land was found empty. No stone 

crusher and big furnace for burning of coal tar activities has been found on the said land.

2



Shri Dharamveer Singh, J.E, ADA informed that work order for construction of inner 

ring road, phase-2 was awarded to M/s R.P Infra Venture Pvt Ltd. in the year 2016 

(Annexure-3) and after completion of the construction of inner ring road, phase-2 on 

dated 15.09.2022, final certificate was given to M/s R.P Infra Venture Pvt Ltd. on dated 

31.03.2023 (Annexure-4). Land owner Shri Haribhan Singh informed that the said land 

has been given on rent to M/s R.P Infra Venture Pvt Ltd. and Shri Rakesh Kumar 

informed that the said land has been used as a project office, for parking the vehicles used 

in the construction of road and to store the raw material for construction. Photographs of 

the said land is annexed as (Annexure-5). 

The Joint Committee has also visited the pond used by domestic cattle for drinking 

purposes. During inspection no dumped garbage or any kind of solid waste has been 

found along the pond. The Photographs of the said pond is annexed as (Annexure-6). 

The Joint Report is being submitted for your kind perusal and necessary action. 

%; o2 
(Vishwanath Sharma) Additional District Magistrate (City) 

Regional Officer Agra
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“......3.In our view the complaint and the grievance raised in the matter can 

be examined by the Local Authorities, for the purpose whereof we constitute a joint 
Committee comprising State PCB and District Magistrate, Agra who shall look into 

the complaint, visit the site, collect relevant information and if finds violation, take 

appropriate remedial action in accordance with law within two months. 

4. The District Magistrate shall be nodal agency for coordination and 

compliance. 
5. The said Committee shall submit an action taken report within three 

months with the Registrar General of this Tribunal who shall place the report before 
the Bench if find necessary for any further order. 

6. The report shall be submitted by e-mail at judicialngt@gov.in preferably 
in the form of searchable PDF/ OCR Support PDF and not in the form of Image 

PDF. ....” 
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“...3. In our view the complaint and the grievance raised in the matter can be examined by the Local 
Authorities, for the purpose whereof we constitute a joint Committee comprising State PCB 
and District Magistrate, Agra who shall look into the complaint, visit the site, collect relevant 
information and if finds violation, take appropriate remedial action in accordance with law 
within two months. 

4. The District Magistrate shall be nodal agency for coordination and compliance. 
5. The said Committee shall submit an action taken report within three months with the Registrar 

General of this Tribunal who shall place the report before the Bench if find necessary for any 
Sfurther order. 

6. The report shall be submitted by e-mail at judicialngt@gov.in preferably in the form of 
searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

7. With the above direction/observations this OA is disposed of. 
8. A copy of this order be forwarded to the State PCB and District Magistrate, Agra by email for 

compliance.” 
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A—128], Rfe v, TC.-12V. Vibhuti Khand, 
AR TR, TETH-226010 Gomti Nagar, Lucknow-226010 
$-¥-info@uppcb.com E-mail: info@uppeb.com 
wEe-www.uppeb.com ‘Web Site: www.uppeb.com 
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Latitude 
27.10711825° 

Local 04:53:08 PM 
GMT 11:23:08 AM 

4355+239, Gutila, Uttar 

Latitude 
27.10711289° 

Lo 

Longitude 
78.05708483° 

Altitude 167 meters 
Friday, 19.05.2023 

Pradesh 282001, India 

Longitude 
78.05699398° 

Altitude 167 meters 
Friday. 19.05.2023 
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4355+239, Gutila, Uttar Pradesh 282001, India 

Latitude Longitude 
27.10711031° 78.05699073° 

Local 04:52:57 PM Altitude 167 meters 
GMT 11:22:57 AM Friday, 19.05.2023 

Uttar Pradesh 282001, India 

Latitude 
27.10703769° 

Local 04:51:22 PM 
GMT 11:21:22 AM 

Longitude 
78.05692792° 

Altitude 167 meters 
Friday, 19.05.2023 
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27.10663605° 

ing Rd, Gutila, Uttar Pradesh 282001, India 
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Longitude 
78.05468807° 

Altitude 166 meters 
Friday, 19.05.2023 
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4334 +X38, Gutila Rd, Gutila, 

Latitude 
27.10640722° 

Local 04:58:50 PM 
GMT 11:28:50 AM 

© GPS Map 

Pradesh 282001, India Utta 

Longitude 
78.05476389° 

Altitude 166 meters 
Friday, 19.05.2023 
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4334 +X38, Gutila Rd. Gutila, Uttar Pradesh 282001, India 

Longitude Latitude 
27.10643198"° 78.05480758° 

Local 05:00:31 PM 
GMT 11:30:31 AM Friday, 19.05.2023 

4334 +X38, Gutila Rd, Gutila, Uttar Pradesh 282001, India 

Longitude Latitude 
27.10644276° 78.05477123° 

Altitude 166 meters L 
GMT 11:28:38 AM Friday, 19.05.2023 
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